
CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
C.P. No. 576/2018 in 
O.A. No. 1157/2018 

 
  The 28th day of September, 2018 

 
HON’BLE MR. V. AJAY KUMAR, MEMBER (J) 
HON’BLE MR. A.K. BISHNOI, MEMBER (A) 

 
1. Pradeep Verma (Age about 30 years) 
 S/o Shri Parmal, 
 Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.117, Gali No.6, Main Market Garhi, 
 Sriniwaspuri, East of Kailash Phase-1, 
 Kalkaji, South Delhi-110065. 
 
2. Jashbeer Singh (Age about 30 years) 
 S/o Shri Muni Ram, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Juggi No.B-329, Ambedakar Bati, 
 Sector-1, Rama Krishna Puram, 
 R.K. Puram Sec-5, S.O. South West Delhi-110022. 
 
3. Dalip Singh (Age about 39 years) 
 S/o Shri Gulab Singh, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. A-12, Street No.1, 
 Near Zero Pusta, Kaithwara, 
 Seelampur Bhanpura, 
 North East Delhi-110053. 
 
4. Vikram (Age about 24 years) 
 S/o Shri Om Chand, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o C-1/11 117, Gali No.6, 
 Main Market Garhi, Sriniwaspuri, 
 East of Kailash phase-1, 
 Kalkaji South Delhi-110065. 
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5. Rajendra Singh (Age about 31 years) 
 S/o Shri Bhupal Singh, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Vill. Chaura, Daula Almorha Daula, 
 Uttarakhand-263660. 
 
6. Ms. Rekha (Age about 34 years) 
 W/o Shri Praveen, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 6/205, Street No.6, 
 Mandoli, Mandoli Extn., 
 North East Delhi-110093. 
 
7. Ms. Preeti Sharma (Age about 31 years) 
 W/o Shri Satish Kumar, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.9/124-125, Khicharipur, 
 Kalyanpuri, Preet Vihar, 
 East Delhi-110091. 
 
8. Ms. Vineeta Goel (Age about 48 years) 
 W/o Shri Manoj Kumar, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Sector-D, Pocket-2, 
 Near Fortis Hospital, Vasant Kunj, 
 South West Delhi-110070. 
 
9. Vasu Dev (Age about 27 years) 
 S/o Shri Babu Ram, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 623, Baghola (44), 
 Distt.-Palwal, Haryana-121102. 
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10. Suraj Bhan (Age about 33 years) 
 S/o Shri Sant Ram, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.W-116-A/173, T-Huts, 
 Camp No.04, H.M.B. Paschim Vihar, 
 West Delhi-110087. 
 
11. Karm Bir (Age about 31 years) 
 S/o Shri Maha Bir, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.173, New Colony Part-2, 
 Village-Tatesar, Delhi-110081. 
 
12. Udayveer Singh (Age about 32 years) 
 S/o Shri Radheyshyam, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Vill.Garhi Sahja, Mahabatpur, 
 Agara, U.P.-283201. 
 
13. Mahendra Singh (Age about 34 years) 
 S/o Shri Radheyshyam, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Vill.Garhi Sahja, Mahabatpur, 
 Agara, U.P.-283201. 
 
14. Abhishek Keshari (Age about 27 years) 
 S/o Shri Suresh Chand, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 2984, Gali No.3, 
 Near CWP School, Shalimar Park Extn., 
 Shahdara, S.O. East Delhi-110032. 
 
15. Mukesh Kumar (Age about 27 years) 
 S/o Shri Chandradeep Mochi, 
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Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Vill.-Serthua, Ginji, Jahanabad, 
 Ginji, Bihar-804406. 
 
16. Narendra Kumar (Age about 27 years) 
 S/o Shri Rajendra Kumar, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.48, Mahmoodpur, 
 Ghaziabad, U.P.-201003. 
 
17. Khurshid Aalam (Age about 29 years) 
 S/o Md. Shahid Aalam, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 44, Hauz Khas,  
 Village-South West Delhi-110016. 
 
18. Pappu (Age about 45 years) 
 S/o Shri Shyam Lal, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o C-93, H.No.17, Pansheel Vihar, 
 Malviya Nagar, S.O. South Delhi-110017. 
 
19. Ajay Kumar (Age about 29 years) 
 S/o Shri Kuldeep Chand, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.8, Sector-4, Pusp Vihar, 
 South Delhi-110017. 
 
20. Ms. Anita Devi (Age about 44 years) 
 W/o Shri Rajkumar Shukla, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No.C-117, Kaadi Vihar, 
 Kaadi Pur, North West Delhi-110036. 
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21. Rahul Panwar (Age about 34 years) 
 S/o Shri Dharveer Panwar, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 254, Shahpur Jat Village-Andrewsganj, 
 South Delhi-110049. 
 

22. Vikram Panwar, (Age about 27 years) 
 S/o Shri Kisan, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 138, Shahpur Jat Village-Andrewsganj, 
 South Delhi-110049. 
 

23. Pramila (Age about 30 years) 
 D/o Shri Tilkeswar Singh, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o D-51, Nehru Vihar,  
 Civil Lines S.O. North Delhi-110054. 
 

24. Ms. Seema (Age about 31 years) 
 W/o Shri Pappoo Lal, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 120, Baldevagarh, 
 Siroja Teh., Bachhoda, Kharagpur, 
 Tikamgarh, M.P.-472115. 
 

25. Ashwani Kumar (Age about 28 years) 
 S/o Shri Radha Charan, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o H.No. 366, Srinivwaspuri,  
 S.O. South Delhi-110065. 
 

26. Smt. Shakuntla (Age about 47 years) 
 W/o Shri Radha Charan Rajput, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
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 R/o H.No. 366, H-Block, Sriniwaspuri, 
 South Delhi-110065. 
 
27. Ghanshyam (Age about 32 years) 
 S/o Shri Dilip Kumar, 

Working as Casual Labour in the  
 Department of Archaeological Survey of India 
 in Delhi Zone, 
 R/o Arya Samaj Mandir, Pratap Nagar, 
 Sadar Bazar, North Delhi-110007.   .. Petitioners 
 
(By Advocate : Shri A.K. Bhakt) 
 

Versus 
 

1. Shri Raghvendra Singh, Secretary, 
Ministry of Culture, 
Shashtri Bhawan, New Delhi. 

 
2. Ms. Usha Sharma, 
 Director General, 
 Archaeological Survey of India, 
 24, Tilak Marg, New Delhi.    .. Respondents 
 
 

ORDER (ORAL) 
 

By Mr. V. Ajay Kumar, Member (J) 
 
 

 Heard the learned counsel for the petitioners. 

 

2. The instant CP is filed alleging violation of the order of this 

Tribunal dated 10.04.2018 in O.A. No.1157/2018, which reads as 

under: 

 “Heard the learned counsel for applicant. 
 
MA No.1295/2018 

 
2.  For the reasons stated therein, the MA filed for joining 
together in a single Application is allowed. 

 
MA No.1296/2018 

 
3.   For the reasons stated therein, the MA filed for exemption is 
allowed. 
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OA No.1157/2018 

 
4.     Issue notice to the respondents. 
 

5.    Shri Rishabh Sahu, learned counsel, appears and accepts 
notice on behalf of respondents.  He seeks and is allowed four 
weeks time to file reply. 

 
6.    List the matter before the Principal Registrar's Court for 

completion of pleadings on 04.07.2018.  In the meanwhile, 
respondents shall engage the applicant, if there is work, and in 
preference of his juniors and freshers.” 

 

3. The applicants filed the C.P. along with Annexure CP/2 and 

submit that the names shown in Annexure CP/2 are the names of 

the persons who are freshers and juniors to them and engaged 

ignoring the claims of the applicants, in violation of the orders of 

this Tribunal.  

 

4. The Annexure CP/2 nowhere indicates that the persons, 

whose names were shown therein, are engaged under the 

respondents. It is also not the case of the applicants that they have 

issued any representation or legal notice to the respondents with 

regard to their claim. 

 

5. In the circumstances, we do not find any merit in the C.P. and, 

accordingly, the same is dismissed. No costs. 

 
 
 
 (A.K. BISHNOI)                       (V. AJAY KUMAR)    
   Member (A)                      Member (J)  
 

 

 
 
 
 

/Jyoti / 


